FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India {Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
A&N SEAWAYS AND PROJECTS PRIVATE LIMITED

RELEVANT PARTICULARS ,
1. | Name of corporate debtor A&N Seaways and Projects Private Limited
2. | Date of incorporation of corporate debtor 17.07.2019
3. | Authority under which corporate debtor is | Registrar of Companies, Chennai
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U61100TN2019PTC130577
Identification No. of corporate debtor
5. | Address of the registered office and principal | Registered office: No. 398, Chakrapani Colony,
office (if any) of corporate debtor | 1st Street North Parade Road, St. Thomas
(As per MCA Records) Mount, Saidapet, Chennai -600016
6. | Insolvency commencement date in respect of | 09.12.2025 (Order Received on 18.12.2025)
corporate debtor
7. | Estimated date of closure of insolvency | 06.06.2026
resolution process
8. | Name and registration number of the |SRajendran
insolvency professional acting as interim | IBBI Regn. No. IBBI/IPA-002/IP-N00098/2017-
resolution professional 18/10241
9. | Address and e-mail of the interim resolution | 2nd Floor, Hari Krupa, 71/1, Mc Nicholas
professional, as registered with the Board Road, Chetpet, Chennai - 600 031.
Email: cs.srajendran.associates@gmail.com
10. | Address and e-mail to be wused for| C/o:S Rajendran & Associates
correspondence with the interim resolution | 2nd Floor, Hari Krupa, 71/1, Mc Nicholas
professional Road, Chetpet, Chennai - 600 031.
Email:cirp.anseaways@gmail.com
11. | Last date for submission of claims 01.01.2026
12. | Classes of creditors, if any, under clause (b} of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and Web: link:

{b) Details of authorized representatives
are available at:

https://ibbi.gov.in/en/home/downloads
Physical Address: NA




Notice is hereby given that the National Company Law Tribunal, Chennai has ordered the
commencement of a corporate insolvency resolution process of the A&N SEAWAYS AND
PROJECTS PRIVATE LIMITED on 09.12.2025.

The creditors of A&N SEAWAYS AND PROJECTS PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 01.01.2026 to the Interim Resolution Professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

%\\\W"

S Rajendran
Interim Resolution Professional
In the matter of A&N Seaways'and Projects Private Limited

IBBI Regn. No. IBBI/IPA-002/1P-N00098/2017-18/10241
Authorisation for Assighment valid tifl 31st December 2026

Submission of false or misleading proofs of claim shall attract penalties.

Date: 21.12.2025
Place: Chennai
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. The Kerala Minerals and Metals Ltd

i# Govl. of Kerala Undertaking) Sankaramangalam, Kollam-691 583
Phome: (478-2651213 50 2651217, e-mal: ma@kmml.com, URL: www kmml.com

TEHDEH HﬂTIEE

EL _Ta_u ﬁr_"?!- ttgw.f-
T 12025 KMML_ 822744 1| Fabrication and supply of Blow Down Tank
Chavara 20122025  Sdi- Managing Director for The Kerala Minerals and Metals Lid

OSBI

Metwark Technelogy Departrment, State Bank of India,
Global IT-Centre, Sec-11, CBD Belapur, Mavi Mumbai-400 614

CORRIGENDUM - 2

Please refer to RFP Mo, SEVGITC/NWTech/2025-26/1411 dated
20.11.2025 for Procurement of Metwork Performance Monitoring and
Diagnostic (NPMD]) Solution. Corrigandum -2 dated 19.12.2025 can be
accessed under Procurerment Mews at Bank's website hitps:/fsbl.bank.in
ore-Procurement agency portal https:ffetender.sbi/SBI/

Place: Mavi Mumbai S5d/- Deputy General Manager
Date: 21.12.2025 [Metwork Technology Dept.)

punjab national bank
Al irame o can BANK upanl

cisna Simisisl s

.. LI T Ereinel

Centralized Procurement & Partnership Division, HO, 5,
Sansad Marg, Mew Delhi -110001
{Email ID: cppd.procassin nb.bank.in, Phona: 0111-23311452)

TENDER NOTICE 20.12.2025
Funjab National Bank invites onfing bids (both tachnical and commercial) through
GeM Portal {Government @ Marketplace) from eligible bidders for Procurement of
Supply, installation, maintenance of Solar UPS Solution for Capax ATMs on
Rental Basis for 300 (+ 20%) sites." Interested bidders may visit website
https:/igem.gov.in/ for details, BI0 NO: GEM/2025/B/T026372. Last date for
online bid submission is 10.01.2026 at 1600 hrs. Pre-Bid Meeting is scheduled

on 31.12.2025 at 1200 hrs. Chief Manager

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
A&N SEAWAYS AND PROJECTS PRIVATE LIMITED

RELEVANT PARTICULARS
A&N Seaways and Projects Private Limited
Date of incorporation of corporate debtor | 17.07.2019

“IName of corporate debtor

3 |Authority under which corporate debtor | Registrar of Companies, Chennai
is incorporated / registered

CUBICAL FINANCIAL SERVICES LIMITED
Regd, Ofice; 456, Aggarwal Mefro Halghls, Netaji Subhash Place
Pitampura, Mow Doethi=110034
CIN: LESS930L 1 a20 PLEO49101
Ph.: 0F11-47057757, Emall 1d; eublinser@fiyahos.com
NOTICE
Special Windew for Re-Jodgemend of Transfer Requasts af Physleal
Shares of Cubical Financlal Servlces Limbted
Pursuant to SEBI Ciculer Mo, SEBIHOMIRELMIRSD-PobiRCIR 2025457

Corporate Identity No./Limited Liability | U61100TN2019PTC130577
Identification No. of corporate debtor
|Address of the registered office and | Registered office: No. 39B, Chakrapani Colony, 1st Street North
principal office (if any) of corporate | Parade Road, St. Thomas Mount, Saidapet, Chennai 600016

debtor (As per MCA Records)

Insolvency commencement date in re-
spect of corporate debtor

Estimated date of closure of insolvency | 06.06.2026
resolution process

09.12.2025 (Order Received on 18.12.2025)

Name and registration number of the in-
solvency professional acting as interim
resolution professional

S Rajendran
IBBI Regn. No. IBBI/IPA-002/IP-N00098/2017-18/10241

NOTICE
Notica is hareby gwen that the share cerificate(s) of UlraTech Cemant Limited
{"Company’) bearing Cartificate Mo, 249337 with Distinciive Nos. 132829099-
132829131 under Folio No. 81491258 and Certificate No. 9215312 with Dislinctive
Nos. 132033040-132033048 under Folio Mo. 81115800, standing in the name(s) of
Mr. Govind Jamnadas Dhrona (Joint Holder 1: Mr. Haridas Jamnadas Ohrona), have
been lost or miskaid. The undersigned has applied o the Company for issuance of
duplicate share certitcata{s} in respaect of the said shares. Amy parson having any
claim in respect of the said shares 15 requested to kodge the same In writing with
the Company's Registrar and Transier Agent, KFin Technotogies Limited, Selenum
Tower B, Plot Nos. 31-32, Gachibowi, Financial District, Hyderabad - 500032, within
one manth from the date of publication of this notice, fading which the Company shall
proceed to issue duplicate share certificateds).

Name of the shareholder(s)

Mr Govind Jamnadas Dhrona
Jhi: Mr Haridas Jamnadas Dhrona

Piace: Mumbai
Date: 20-12-2025

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

ELU-SMART MOBILITY LIMITED
OPERATING IN THE SEGMENT OF ELECTRIC RIDE-HAILING MOBILITY SERVICE AND

EV CHARGING NETWORHK AT DELHI, BENGALURU & GURGADN
[Under sub-regulation | 1) of regulation 364 of the Inselvency and Bankruptoy Board of India
{Imsolvency Retalwrtion Process for Conporate Persons ) Regidalions, 2006)

| RELEVANT PARTICULARS
1. |Mame of the Comporate debilor Bie-Smart Mobility Limited

|along with Pade CIMS LLP Mo, CIN: UTA999GI2018PLE104595
| PAN: AMHCGE25TE
Regd. Offtes: 15th Floor, A Black, I.'IESJ:EHE
Business Bay, 5 G Road, Jivra) Park,
Ahrrsiaiad, I.'“u]aral 1|'r":||ﬁ ?"]I.'.h"l':.-'l
| bt/ fwees bl snarcom
Dalhi, Gurgaon, Bangaluru and in othes
{locations
Cosmpary 15 into the siness of Electric
ride-halling rmobility service and EV charging
[rietwirk
Turnener - fas on on 31032024
2109.88 Lakhs

2. |Address of the Iie-gls,‘.eré:l affice

3. |URL of website

4, |Detaile of place whara majarity
{of fixed Bssels are located

5. [|installed capacdy of main
lproductsy seraces

£ EQ‘I.,IUI'I:i[!,I and vakes of main
producis) sarvices sodd in Rs.
{fast financial year

T 'H..lnl.'n&r of employees/warkmen :Nu nformation avallable

SUNDAY, DECEMBER 21, 2025

3

disna SimelE Ao ul punjab national bank

o ETF PTG O it BN Do)

YR W et |

Centralized Procurement & Partnership Division, HO, §,
Sansad Marg, Mew Delhi -110001
(Email ID: cppd.processingi@pnb.bank.in, Phonae: 011-23724596)

TENDER NOTICE 20.12.2025
Punjab National Bank invites onling bids (both technical and commercial) through
GeM Poral (Government e Markeiplace) from eligible bidders for RFP for
Procurement of 25000 Cloud Based (SaaS) User licenses for Mobile Device
Management (MDM) Solution with Mobile Application Management [MAM).
Interested bidders may visd website https:igem.govin/ for details. BID NO:
GEM/2025/B/T7023814. Last date for online bid submission is 09.01.2026 at 17:00
Hrs. Pre-Bid Meeting is scheduled on 30.12-202512:00Hrs.  Chief Manager

IDBI Bank Ltd, NPA Management Group -
DBl Tower, World Trade Complex,

DBl o

CiM: LES1 S0MHZ004E00 18634

Cuffe Parade, Mumbal - 400 005

APPENDIX NV-A&
[Ses Rule SH1) and proviso to rule 8{6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Motics for Sale of Imimovabde fsseds under the Securitisation and
Reconstruction ol Finassial Assels and Entorcement of Secury Interest Act, 2002 read
wilfy rabe B4 L) s proviso 1o Buke 8 (5) of tha Secunty Interest i Enforcémaeant) Rules, 30032,
Motice s hareby given to the public in general and bn particular (o gearsntor/maortgagar
M/s. Dasis Fashlion World Private Limdted, A-T 04, Mingasl Apartment, Opp. Gokuldham
School, Gokuldham, Goregaon (East), Mumbak 400 063, that the below described
immewable propety mart gages chargsd 1o the Secured Creditor, IDE! Banls Limitad, the
possession of wivch has been taken By The Authorised Cdcer of IDED Bank Limidbed, will be
sl on "As s where i85, "A% is what 57, and "Whatewer thers is° on January 08, 2026 for
rpcavary of Be 180 57 89 018,45 (One hundred and sixty crors fifty sowven akh aighty
nina thowsand and eighteen rupeas and forty five patsa onlyl as on December 01, 2025
togatherwith future interasts and costs due to the Sacurad Creditor,

Thisshal® not be treated In amyway 85 3 demand to the bormower (1) M5, Mudra Denlm
Private limited, 305, Wellington Business Park 1, Masod Naka, Andheri E2 Murmbai
400055 and the pearantors (2) Shd. Merarilal Agaowal, A- 704 Minax) Apartment, Opp.
Gokuldham Schogl, Gokuldnam, Goregaon (Easth, Mumbalk- 400 063, (3) Shri. Arman
Murard Agarwal, A 704, Minash Apariment, Opg, Gokuldham Schodl, Gokuldham,
Goregaon (East), Mumbsak 200 053 (4) Smt. Ritadesd Morari garaal, A-704, Minasi
Apartmant, Opp, Gokuldham School, Gokuldbam, Gosegaon (East), Mumbai- 400053, in
view of the moratorium applicable under the provision of Insolvency and Bankruptoy
Code, 2018,

The resarve prics, eRmeast maney deposis, description of the immovabile pooperty, Krown

-y g w
ENCumnDrances are a5 under (At i R Ak}

dadad July 2, 2025, all Shamholdars of the Company sre hareby informed fala |Address and e-mail of the interim reso- | 2nd Floor. Hari Krupa. 71/1. Mc Nicholas R hetoet. Chennai LI T T 1
Special Window |5 open far & peod of six menths ':’IU'“J'L"'J' 'T-JEI'EEE?"-'E""*‘E"'r |u(tji((j)nei>sr:fei;0n:|,zs rzgisteered (\aNsi?h -6?)0 (?301’. e Krpa, 711, Mo icholas Rozd, Chetoet, Ghenna 8. |Further detaits mcluding |ast Detalla can be sought by sending emall at ,I.-;j. nﬁﬂ“ m::mm _H;:m izl isstrncd
6, AL o rI,.‘-I""'I,.qEII"I-EI of transdsr reguests ol Nivggical Snares, Wicn wWer the Board Email: cs.srajendran.associates@gmail.com a‘:ﬂilahlr 'TF:m .‘ fﬁ[ﬁ[t_‘.‘"'l'll"l'll,ﬁ pirp S s novingalvency.in k] | rm:ﬂ. . |
Eedgad prior tothe deadine of Agril 1, 2019 and rajected refumed! rat attended - - : : LWTEN SERROLUIES) OF B0 Years, Enap Mo, B L enGround floas + first fioor,
In-due ba deficiency in the documents | pracesss or othenyisa. fnvesiors who Address and e-mail to be used for cor- | Cfo: S Rajendran & Associates . |lests of creditors, relevant dates I | af thie bultding “actual Industrial Comples’
respondence with the interim resolution | 2nd Floor, Hari Krupa, 71/1, Mc Nicholas Road, Chetpet, Chennai le L < - : &
hewe missed aerfier deadbine of March 3% 2031 the cul<aff dale far re- professional 600031, [¥Dr EURSECpIETY ayants of tha situated at Vadwall, T-n|IJ|'|.I? :Nada, Dist r|_|:-:. | ﬂ'-.‘l-\.-.lﬁ
iadgammant al transler daeds] can laks this apportundy by fumshng e Email:cirp.anseaways@gmail.com [process are available at: _ Iane, Land Survey No.SOSA, 50,8, 51, il 600 | 1000 | Fashion
necessary documents 1o the Campany's Regstear and Transher Agant i 8. |Emgibildy for resalution applicants | Details can be sought by sending email at B2, 53, B4, 55 & 183, Grampanchayat, Worl
Beatal Financlal & Compuber Senvices Pvil || BEETAL HOUSE, .rlrlﬁr- 5 Last date for submission of claims | 01.01.2026 [unier section 252N of the cirp blus s npvinsnlvency.in House "::'—“‘-3"'-":-""- 385E, the sald House Pvi Lid
Madanglr, Bahind LSC, New Delhl - 110062, Tel O11-ZO961261-283 Classes of creditors, if any, under clause | NA [Code |5 dvailable al | I:D'-ESJ'EL L.r{:unlcl ? I-gr;_fctm“m:}rr'
2B051061,, emad; beetalriad@omail.com (b) of sub-section (6A) of section 21, as- 10, |Last date for receipt of 05-01-2026 If.__a',-';egz,ﬁ :;IHEM,?].EEH? E:nuse Mo ﬂbﬂ
For Cubical Financial Services Limited certained by the interim resolution pro- lexpression of infarest - ﬁ|:||'|'|;g|35-ur||';g_arez 1600 5q.ft. (148695
Sal- fessional 11, |Date of issue of provisional listof | 08-01-2026 metrs.), total Bdmeasuring area 445,08 5q.
Placs: New Delhi Ashwani Kumar Gupla [Names of Insolvency Professionals praspective resolution appécants mitrs. on a portion of the piece or parcel of
Date: 20.12.2025 {Managing Director} identified to act as Authorised Repre- 12, |Last date for submiasion of [13-01-2076 the tand.
sentative of creditors in a class (Three objections o provigional list | Snap No: B/2, on Ground fNoar + first Tieor, |
names for each class) 13, |Date of issue of final list of (23012028 of the buiding “Actual Industrial Complex”
“14 |(a) Relevant Forms and Web link: https://ibbi.gov.inen/home/downloads . :."‘:"':'5”'3':'1""9 Lol b i SRLEIG R ERHWON, - pIUND - vor . LEStiL
_—_—— (b) Details of authorized representatives | Physical Address: NA 14. [Date of issue of information (26012026 | s Lend Survey r:'h:"'_f?"ll""ﬁin-"l e
""VIPORTANT" are available at [memarandum, evaluation matrix a2, o, Qb B, Grampenchiagal, Oasis
| _ il Tt e Fastution sisns House No.d06A, 4068, the sald House K i | | Eammias
Notice is hereby given that the National Company Law Tribunal, Chennai has ordered the commencemen [1m prospective resolution No-40EA Ground + Fl rs t tloor. : W)
Whilst care s taken prior to acceptance of of a corporate insolvency resolution process of the A&N SEAWAYS AND PROJECTS PRIVATE LIMITED sy iy “Eﬂiftla G A it L
advertising copy, it is not possible to vertfy on 09.12.2025. 15, |Last date for submission of [ 27-02-2026 Ld.ngagjfgg ol avee BAO aq.ft. [74.34 =8
its contents. The Indian Express (P) The creditors of A&N SEAWAYS AND PROJECTS PRIVATE LIMITED are hereby called upon to submi [resalution plans _ 5. mirs:) total sdmessuring ares 371.73
Limited cannot be held responsible for their claims with proof on or before 01.01.2026 to the Interim Resolution Professional at the address 16 [Process emall id to submé cirp blusmart@ nprvinsalvencyin 5. Mirs. on @ portlon of the piece or parced
such contents, nor for any loss or damage mentioned against entry No. 10. |Expression of Inkerest | Oftisend

|Detajls ol O |,.|r|'|"&-|"}.1,|-"' ":'\eul:lr 3 .NI:I wlarsation aaalakle

iregistration status as MSME

IPE = NPY Insolvency Professionals Private Limited

[Farmarly Known as Mantrah Insalveney Professionals Private Limited)
Through Its director — Mr. Ritesh Prakash Adatiya
Resolution Professional

In the Matter of Blu-Smart Mobility Limited

IBB1 Reg. Mo: IBEL/IPE-O040/ IPA-2,/2022-23,/50021
Valldity of AFA: December 21, 2025

Email for Correspondence - cirp,blusmart@npyvinsalvency.in

The financial creditors shall submit their claims with proof by electronic means only. All other creditors 1T,
may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Fow detaibed ierrm s and com@itions ar The gale, please neler 1o e bnk provided iy DB Bank
Limiteds welbsite i.e. wiasw, (dDIDENE.com amnd waw.baankret.com

For any clarfication, the interasted parties may contact: undersigned. Shr. Gawtam
Sarkaron (Ti+91 22 86194370 jemail. E_sarkar&idhico.in and Shri. kJoseph Daniall on
{T1+91 22 GE553129, 020083432 {email; josaph dariellEidhbi, o, in} and for e-auction
suppart, vau may contast Mr o Salld an (M) #8L TI3R3394708 [email}
support. beanknet@psbaliance.com, Toll free numba: 82812 20220

incurred as a result of transactions with
companies, associations or individuals
advertising in its newspapers or
Publications. We therefore recommend
that readers make necessary inquiries
before sending any monigs or entering
into any agreements with advertisers or
otherwise acting on an advertisement in

S Rajendra

Interim Resolution Professiona
In the matter of A&N Seaways and Projects Private Limited
IBBI Regn. No. IBBI/IPA-002/IP-N00098/2017-18/10241
Authorisation for Assignment valid till 31st December 2026

Place: Chennai

Sdl/-
Date: 21.12.2025 Authorised Officer

{IDBI Bank Limited)

Gate; December 21, 2025
Place: Ahvmedabad

Date: Decomber 20, 2025
Fiace; Mumbal

any manner whatsoever.
C Ime ) IMP POWERS LIMITED THE ORISSA MINERALS DEVELOPMENT COMPANY LTD.
CIN: L313000N1961PLCOON232 (A Gu':.rernment of India Enterprise)
Reglistered m"%‘iw ESS‘;"_""ES ai:“:;?é iﬁa";};i"fH::;ﬁge E%ETIE':&EII‘J”W Kuin Road, Regd. Office: Graund Floor, SAIL Eui;dmgl,!gl-::-ﬂﬁ.“ gg:iﬁlfrg!ﬁﬁﬁ Shasir Nagar, Bhubaneswar, Khordha,
L & - 3 i
aSnE © _hl'g'_l_l_m_";LT w pun]ﬂ!f:ﬂﬂ?r:ﬁhﬁﬂnk Office . CH-7, Inspira Business Park, Shanligram, 5G. Highway, Email: jnfo.bird fl ."jdl 0, I"d'df ?Eh}nfiﬂhl'm' bird |
- : : Ahmedsbad - 382 421 | Tel, No. ; +01-0260-2464100 / +91-79-2655 4100 =k - —
SHARE DEPARTMENT, BOARD & CO-ORDINATION DIVISION | | Website - www.imp-powers.com | Email ID - info@imp-powers.som STATEAENT.OF UNAVBITED SEANDALONE: FIMANGIAL RESMILES FORTHE: HALIVEAR ENDED
PLOT No. 4, DWARKA SECTOR-10, NEW DELHI-110075 NOTICE i (Rs.in Lakhs)
Email Id:hosd nb.bank.in .
PUBLIC NOTICE + fer R t f Phvsical Sh NO. 20.09.2025 | 30.09.2024 | 31.03.2025
Notice is heraby given that Share Certificates of the Bank mentioned ransier Requescs o ysica ares e T | (Audited)
below have been reported lost/misplaced/stolen and the registered Investors of the Company are hereby informed that pursuant to SEB Circular = . -
hiltare tharsal: hava raquestad for issue of duplicate share Mo, 5EE-|{H'D‘I'M|R5D-' MIRSD-PODIPICIRIZ025/9T dated 2nd July, 2025, a 1 lotal Income from Operation ) [}|:ht'll" Incanme 4 744 05 3.858.04 I 10017
certificates: gpecial window has bean opened for a period of six months from Tih July, 2 MNet Profit / (Loss) for the perlod (Before Tax, 47 96 (B5.63) (4,840 40)
Sr Nama of Folo Share Distinctive | No. of 2025 to 6th January, 2026 to facilitate transfer requests of physical shares axceplional and / or axira ordinary items)
No| Shareholder(s) MNo. |Certificate No.| Mo. of Shares |Shares Thiz facility iz avsilable for Transfer Deeds which were originally lodged .| Met Profit / {Loss) for the pericd Before Tax (after 47 .96 (BE.63) [4,840.409
_ ) 6737732505 belare 1st April, 2019 bul were rejected- | raturred | nol allended due o axceplional and / or extraordinary itams)
1 |Devchand Bhal J Patel|1024220) 11310 || _oomnanin| 118 deficiency in the documentsipracess or atherwise. 4 |NetProfit] (Loss) for the period after Tax (after 47.96 (BE.63) 4,840.40)
2 | Pritpal Singh Bhatia The ;hares re-lq}d?ed forfransfer during the above window will be processed excepbonal and [ or axtra ordinary lems)
{Deceased) aq1pg | B739144360-) 44 only in demalerialised form. 5  |Total Comprehenshive income for the period <L {128.68) (4,022.39)
Talinder Kaur Bhat 1187846 Grigi1d44474 Eligibie [nvesiors who have missed the 31st March, 2021 deadline for re-lodoment [comprising profit § {loss) for the perod{after tax)
ejindar ur Bnatia of fransfer documents are encouraged to avail advaniags of the opportunity by and othar comprehenshive income (after tax))
) (Jt. Holder-1) furnishing the requisite documents to the Company's Repgistrar and Sharg g Paid up Equity Share Capital G0 00 8000 G0.00
I 3 : 1497 1169501- Transfer Agent (RTA)- MUFG Intime India Privaie Limited, C-101, Embassy . e
: m! ! s Pianiancy e 1170500 | 1990 247, LES Marg, Vikhroll (West), MUMBAI - 400083; Prone Nos, (0) 810 811 6767 7 Erfﬁﬁn”.&f'ﬁ":“ﬂgg L‘?"Iz:jﬂ';“ il 15, 182.31) (1.262.60) (5.217.81)
B In case any person has any claim in respect of the said shares/any and Email: investor.helpdeski@in. mpms.mufg.com, Transfer requests reuisu::s ; Er” ' . =
w objection(s) for the issuance of duplicate certificates in favour of the submitted after Bih January, 2026 will not be accepted by the Company J/RTA e = - =
| : above stated sharcholders, he/shelthey should lodge their claim or| | The aforesaid information is also being made available on the website of 8 | Nat Worlh {5,122.31) (1,202 60) (5,157 81)
B objection within 15 days of the date of publication of this Motice. If within the Company hilps://www.imp-powers com/ g Eafrtir_'lg pnrlshare {of Rﬁ_t. T-gach) {for continuing
| . 15 days I'rnm_lh-a date hnm_:l'na elaim is r&c_uiwd by the Bank in rasp-ec!.nf For Kind Attention of Sharaholders - Shareholders holding shares in Physical and discantinued aparations):-
B the said certificates, duplicate share cartificates/leiters of confirmation form are requested to dematerializa thair shares / complede their KYC (Emall 1. Basic: (.59 (2.14) (67.04)
-; m :::m;r:#::;':::t'i’ﬂ““h‘:::(:::i“rr::iH“"“““‘ against dealing in any way address, PAN, Bank Alc details ete.) with the Company’s RTA. 2. Diluted 0.59 214) | (67.04)
. i ' For Punjab National Bank 5 R By Order of the Board For, IM Pdlf:l:lw::ﬂ II_1| I'Is‘l::a: 1. The above results of the Company were approved by the Board of Directors at their respective meetings held on
f ! . : " ate : 20-12- sd- Rakes a 15" December'20:25.
i &! e bl bl Place : Ahmedabad Chairman - DIN : 00421520 2. The ahove is the extracl of the detail furmat of Annual Financlal Result filed with the Steck Exchange undsr
i Place: Mew Delhi Company Secratary g
s Regulation 33 of the SEBI (Listing Obligations and Disclosure Reguiremeants) Regulations, 2015, The full Format
X' I Zonal Stressed Assat Recovery Branch of the Annual Financial Resulis are available on the Company's Website: www.birdgroup.co.in, the NSE [waw.
! : di 3T 21T Meher Chamber, Ground floor, nseindia.com), the BSE {www.bseindia.com) and the CSE (www.cse-india.com)}
u: : ] H k IIE e } Dr. Sunderial Bahl Hﬂl‘& Ballard E-‘Im. For and an behalf of the Board of Director
i N oF baroga - Sd/-
| : BOMBAY MERCANTILE CO-OPERATIVE BANK LIMITED Muméak 400001, Phane: 02243683807, £3623808, | | prace: Bhubaneswar (Vasudha Chandra Suratkal)
[ 5 e [Wiaii Btain Bcteduind Bank Email: armbomiEbankofbarodacoin | | pate: 19" December'2025 '
| i * et threr et = Managing Director
I ; Mo 2 & Mottty Subdrg. 1}, ek i et 0 REDEMPTION NOTICE
| i e - i ;
p = Molice under Bule &g} of the Sacurty Intarest (Enforcement) Rules, 2002
t T ]
| & E-Auction Notice BOB:ZOSARBRNV:2025-26/ Date 17.12.2025 EASTERN INVESTMENTS LIMITED
¥ £ To, CIN: LE59930R1927G0I034842
1. | £ Bombay Mercantile Co-operative Bank Ltd. (Assignor Bank™ desiring to Mr. Ram Narendra Vora . . s
L o £ undlertake sale of fts BS% share in M/s, Invent Assets Securization & | Hira Kun, Room No.2, Plot No 2 Plat No 154, Opp. Blua Diamond Hotel, Sector 12, Vashi, Régd, Difica: Mot No:20S, Drizvio Graen, Pokbadyt, Bhubianssl- 781120
i | E Aéconsiriction PUL Lidand.conduct the orocess for Sele. of SRs hald Navi Mumbal 400703 Statement of Standalone & Consclidated Reviewed Fin:am::ial Results For the Quarter
it ! . under INVENT/BTZ/BMC/P14 TRUST to eligible QIBs under Swiss Mr. Ram Narendra Vora B R TN EREES I SEpL 220 (Rs.in Lakhs)
/% Challengea mathod Flat No.3601, 36th Floor, in Project'Mivasti Avesaa’ Situated at PlotNo. TA, Sactor 13, —
i _ . o Sanpada Navi Mumbai 400705 Sl. Particulars Standalone Consolidated
z | : Sale of 3Rs shall be in accordance with the regulatory guidelines issued by Mrs, Rekhaben Lal Vora _ B . No. Half Year Ended Year Ended Half Year Ended Year Ended
; REI Elr.‘rd oither gn-plu:able- lawsss and 1-21[ tha sola d!s::r.emn of the -':'-E.EJ'QI"IUT Flai Na. E-En“‘.I}LFITn:ﬂ NI]:"I, Iraizaa Building, Behind Fulistop Mall, Palm Beach Boad, Sactor 30.09.2025 |3“.U9.2ﬂ2’4 31.03.2025 |30.09.2025 |3uhuglzu24 31.03.2025
J 3 Bank, irrespactive of whether base bid/ counter bids have been recenved or 19, Sanpada, Navi Mumbai £00705 i
: : whethera successful bidder has been declared, subject to the extant BBl Mr. Shyam Lalit Vora (Reviewed) (Audited) (Reviewed) (Audited)
: i guidelines, Flat No. B-2401, Piot No. 1, Iraisaa Building. Behind Fullstop Mall, Palm Beach Road, Sector 1 [Total Income from 35.87 72.58 44.27 9,717 .44 7,054,861 | 13,405.00
i _ _ _ oy 18, Sanpatla, Navi Mumbai 400705 Operation(including
.. 8 Bombay Mercantile Co-operative Bank Ltd. Assignor Bank invites bids from Re: : Nofice under Rule 8(6) of the Security Interest (Enforcement) Rules, 2002 of the Other Income)
5 Qualified Institutonal Buyers (QIBs) for the sale of Securily Receipts (SRs) Securitization and Reconstruction of Financial Assets and Enforcementof Security | ||2  |Net Profit / (Loss) for | 6,51 29,05 (44 47) 792.99 526.39 (4,119.11)
14 0 of Assignor Bank held in INVEN TABIT/BMC/P14 TRUST, details of which Interest Act, 2002 (SARFAESI Act, 2002). the period (Before Tax,
i = i are given below: Ref-- 1. Damand Notice dated 17-05-2023 issued u's 13(2) of SARFAES] Act 2002, excephional and / or
; i ; 2. Possession Notice dated 07-09-2023 issued ufs 13 (4) of SARFAES| Act 2002 extra ordinary items)
i u f |- Ppe Ao —— Diar S, 3 |Net Profit/ {Loss) 6.51 29.05 (44.47) 792.99 526.39 (4,119.11)
1 |TrustMame | INVENT/1617/BMC/P14 TRUST Whereas the Authorised Officer of the Bank of Basoda, Malabar Hill Branch 37-B, Dolat for the pericd Before
' l/ :! "“ of outstanding SRs of Banks 5,99,378 Miketan, Ridge Road, Mumbai 400006, being Secured Creditor Bank in exercise of the Tax (after E}:EE-ﬂt_iGnal
f ; |Face valus of outstanding SR B O = A M o I pawers conferred wis 13(2) of the SARFAES| Act 2002 (hereinafter refersed as “Act’) read and / or extraordinary
Total Face Value of outstanding § “1-_.%‘:_;:._?;:_:255—- with Rules 3 of Security Interest (Enforcement) Rules 2002 (hersinafier refarsed as items)
Reserve Price on full cash basis . ‘Rutes”] [ssued demand nolice dated 17-03-2023 calling upon you being Barrowers (s)/ 4 IMet Profit/ (Loss) for | (B.08) 24919 (28.91) 525.30 342.30 (3,518.38)
[ re—— M - | Rs. 15,00,000/- ' Mortgagor () Guaranior {5) o repay the amount statad in the said demand notice within the period after Tax
| Starting price (on full cash basis) for " Rs. 13,15,00,000/- ' 60 days from receipt of said notice. (after exceptional and
| counter bid /chalienger bid under Swiss And whiereas you have faded to repay the amount, fhe Authonsed Officer of the Bank in :r ar exira ordinary
Challangs exescise of the powess conferred wis 13(4) of the said Act read with Rule 4 andlor Rule B of items)
| Process ! the Rules have iaken over the Possession of Secured Assets (hereinafier refermed as the 5  |Total Comprehen- (8.06) 24 .91 (28.91) 525.30 342.30 (3,525.52)
| Dncremental £ B praiabtl 1 3 - ; .
m_m;,:“ nt (B multipher) fer | ma. 10,00,000/- saud propedies) mare particulary described herein below Sehedule shive income for the
' B ' Even affer taking possassion of tha secured assel, you have not paid the amount due 1o period [comprising
Indicative timelines for completion of Swiss Challenge Process Bank as mentionad in above Possession Motice. Your attention is invited bo the provigions pfﬂ_ﬁt ! {lass) for the
The e-bidding process will be conducted on 28122025 (Morday) from of sub-section (3} of Section 13 of SARFAES! Act, 2002 in réspact of ime available. to period{after tax) and
11:30 &m to 1230 pm, The time schadule lor complation of the sale process redeem the secured assets. ather comprehen-
is given below, which may be taken note and adhered to since no further Therefors you 2l are requested to pay the duees &5 mentioned in passession notice along ':"h:'“e income (after
extension will be made in the schedule: with applicable mlerest, cost, charges & expenses within 30 days from recsipl of this notice 2x))
: _ and redeam the secured assel as mentionad below, |n case you fail o pay the above 6 |Net Profit atiributabie | - 245.25 135.63 (1,791.41)
B B .H‘“’:'""'”j‘ nﬁ":; mentioned dues & redeem the sacured assel within 30 days from recaipt of this notice, to Mon Controliing
. ;'“F'ﬁ:;":::"::t Fiaance Ej‘-: : % ‘.'1'”],5 Bank will be consirained 1o sell the secured asset through public e-Auction by publication Interests
3| Lowt ks o scbaniasion of & xpeansion of imerest to the small id 24,12 2026 of E-.ﬂnutit-::un Ea&- nofice. The date, fime of e-auction and Reserve Prica of the property T |NetProfit attributable | - 280.05 206.67 (1,726.98)
: mafbme bank g in shadl be informed to you separaiely. to Owners of the
4 | Lest dwie foe ,-u:mrwnr'- ol Nor-Chaciosws Agreaman l;lrﬂnl 2413 026 . Company
siready sxscuted) i IR 0F SOEUIN) At oparTies — B |Pald up Equity Share | 144.44 144,44 144 .44 141.90 141.90 141.90
5 | Lest l:lr_,- {or 'll.ﬂlﬂ'ﬂlll:ln ol Complisnce Slatemen! and Lalter ot 28 12,2026 3 Descriplion of the Date of T]'P'E of Date of Publication of I
w ; : . Capital (Face Value
Ausnortty for participabon in he e-bidding process lo enable us Ho| Movablefmmovable Properiies | Possession | Possession| Possession Notice ﬂ‘: Elfl.l'- P..:'l.r:h]
o msue iogin credenlinl and axplaining the procedure o bid Bymbolic/ {For Immovable N -
trough e-Auchon portsl of senice provider upto Physical) property only) 2] '-'.}tI'IE:r Equity [E.‘-:clud— 26,538.58 |26,600.46 |26.,546.64 (9,129.20) |(7.472.03) |(9,409.25)
: = ing Revaluation Re-
: | : 1 |Equitable Mortgage of Flat No, 3601 | 07-09-2023 | Symbolic 08-08-2023
§ | Compietion of Due Ciligence Exerise 28.12.2026 on 36th Floor, Admeasuring about %Ehz'; ?5 per Balance
— Y I — e T e el L e 122359 3L‘|uﬂ--’& rT"EIElrE I:If ’:.-afpt".
&i it of | dential Tor participaet tha e-badd 2813 3028 i
procesatvough  aucton . porel of Sprosiaemien area equivaient to 1322.285 square 10 [Eaming per share
Tectmaioges Lid (Senves Provsron: faet or thereabout in the compex! { Rs}
8 | Process of e-Bidding *; 1 2122025 progect known ss “Nivasth Avisaa® (i} Basic: {0.56) 1.72 {2.00) 19.74 14.56 (121.71)
§ | Negotatiors for fmalzation of bid price, # any 29122025 | hong with Z coverad car parking in he g
10 | Compistion of documeniation lormalibes and payment 1o b8 30122028 | name of Mr. Ram Marendra Vora (i) Diluted (0.56) 1.72 (2.00) 19'_” 14'_55 _”21‘”?
| rrarde by gituated a1 Plat Moo TA in Sector 1. The above results of the Company were approved by the Board of Directors at their respeciive meetings
Mo.13, Siluated, i d being al held on 1912.2025.
“The e-bidding timing will be from 11:30 am 1612:30 prm with unlimited 5; Wi EL S ciplrds by : i _— :
; PP Pea] e Lm e ? 2. The above iz the extract of the detail format of Financial Result filed with the Siock Exchange under
extension of 5 minutes al an incremental amount (Bid Multiplier) of Re10,00,000, : S : ;
Yours faithfully Regulation 33 and 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015
Authorized Officer Sdi-
Date : 2012.2025 S/d - Managing Director Bank of Baroda Place: Visakhapatnam (A.K.Bagchi)
Place : Mumbai Bombay Mercantile Co-oparative Bank Ltd. epaper.finaREiAlBxPERS SO Recovery Branch | | Date: 19" December' 2025 Managing Director-EIL
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